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State Commerce Commission which has
been set up by an Act of the Congress is
charged with the duty of settling the fares
and the rates according to the economic
position of each section of the railway—
the whole railway line is not treated as a
whole—and fares and rates are raised in
order to cover the deficit. There must be
a more scientific way of settling passenger
fares and freight rates. 1 believe there
is a Railway Rates Tribunal but that
Railway Rates Tribunal does rot act
40 moru. Itis only when consignors
of goods have complaints to make, when they
think a certain rate is very high, that they
BO to the Railway Rates Tribunal and
argue their case. But there must be a
tribunal, there must be a commission, which
suo motu will examine the rates every year.

THE DEPUTY CHAIRMAN : Mr.
Ruthnaswamy, you can continue your
speech tomorrow or when this comes up
again. Now we have come to the fixed
business, a motion in the name of six or
sevenn  Members. Mr. Bhupesh Gupta,
you can have 15 minutes and the rest
should keep to ten minutes. The time
allotted is only two hours and we should
keep it within two hours. Mr. Bhupesh
Gupta.

—

MOTION RE DELHI

TEACHERS’ STRIKE
SHRIBHUPESH GUPTA (West Bengaly:
Madam, I move ;

“Thet the sjtuation arising out of the
contirved strike of Delhi school teachers
be taken into consideration.”

Madam Deputy Chairman, I rise t¢
spzak here .~ day :in support of the demands
of the 35,000 teacners of Delhi who have
been on strike for the past few days and
600 of whom have courted imprisonment
in deferce of their interests and for the reali-
sation of their moderate, legitimate demands,

| THE VICE-CHAIFMAN (SHRI M. P.
BHARGAVA ) in the Chair].

During these fiw days, we have had the
spectacle of an incompetent Government
soullessly  behaving  with  the teaching
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community. We have had the menacing’
statements from the Finance Minister
who said that he would rather resign than
meet the demands of the teachers. One
can understand. Mr. Morarji = Desai,
for learning and education had not been a
strong point in his political make-up. He
has admired and loved guns and bullets as
an administrator more than he dispalyed
common decency and sympathy for the
common man. But I must confess that I
was a little distressed by the attitude or
rather the absence of attitude on the part
of my esteemed friend, Dr. Triguna
Sen, who has been an educationist him-
self, an eminent one, all his life. But
then a man i« not only judged by the com-
pany he keeps ; sometimes he appears to be
conditioned by the company in which
he finds himself. And the tragedy of Dr.
Triguna Sen is that he has not imbibed yet
the spirit of resisting the bullies in his Cabi-
net or of resigning from the Government
should it become necessary in publicinterest
We had little of what one would expect
from an Education Minister from him’
and more of dittoing the line of the soulless
Central Goverrment and especiany the
Finance Minister, the redoubtable Mr.
Morarji Desai. Now, why had the 1eachers
to take recourse to the strike? We have
had the version of the Government, tainted
and coloured, perverse and full of false-
hoods and malice. The teachers had to go
on strike because there was no revision
of pay scales for over a decade in Delhi.
Only as a result of the Pay Commission’s
recommendations, certain merger of D. A.
took place sometime ago. Recently I am
told some kind of a revision of pay scales
took place with effect from 21st December
last year. But out of the 35,000 teachers,
only 2,000 can get the benefit of this revi-
sion because there is no increment or
refixation of the scales of pay.

Mr. Vice-Chairman, Delhi has always
had higher scales of pay for teachers than
Punjab, Last year, revision of pey sciles
took place in Punjab and Haryana. And
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we understand the Himachal Pradesh Gov-
ernment, too, has decided to give effect to
such a revision. ‘The Delhi scales of pay
are now lower than those in Punjab for an
overwhelming majority of the teachers. Yet,
Delhi, Punjab, Haryana, etc., are to be
atleast on a par in this
pay scales of the teachers. The

Kothari Commission’s recommendations

have not been applied correctly in the case

of Delhi, and it has not yet been made out

by the Government that it is other-

wise or that what I say is not correct.

The Delhi Aiministration recommended

pay scales twice, once when the local

authorities weie under the Congress leader-
ship, before the election, and then once

again after the election, under the Jan

Sangh leadership. But these recommen-

dations have been flouted and brushed

aside by the Central Government without

any proper reason or valid ground. It

appears that the financial
are not as much as the hon. Mi-
nister or the Finance Minister has
sought to make out. It is much less than
what is suggested by them. "~ Now the two
aspects of the recommendation of the
Delhi Administration for pay scales are (1)
scale of pay revision and (2) three increments.
That was what they recommended. No
body would say that it was by any account
an unjust or unreasonable recommanda-
tion. Yet, the Central Government has not
accepted it.

matter  of

implications

Now, much is said about the financial
difficulties, Now Dr. Triguna Sen does
not require to be told by me that whenever
the Education Ministry comes up with its
demand. for a little more money, the treasury
always runs short of funds, When money is
required for the squander-mania of Govern-
ment in other fields, or for lavish expenses,
non-development expenses, or for greasing
the machines of the top heavy bureaucracy
money is never lacking. It had been in the
past the complaint of Maulana Azad, the
then Education Minister, that whenever a
cut was proposed, the axe always fell on
Education. And I have been waiting here
for 15 or 16 years to see, Mr. Vice Chairman
an educationist Minister or a Minister of
267 R.S.—8.
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" as an educationist.
_ in this particular case.
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Education with real guts to fight out the
case for Education. My friend, Dr. Sen,
I do not know why he prefers his position
in the Central Cabinet to the vice-chance~ -
lorship, by any account a much honourable
post, which he had been holding either at
Jadavpur or Banaras. His love for the
Cabinet seems to have blunted his faculties
And this has happened

This is only one
aspect of the matter.

I am told that actually the Central
Government’s financial commitment, if the
minimum demands were met, would be
of the order of Rs. 8 lakhs and not Rs. 21
Jakhs as the finance Minister made out in
this House, Well, I am referring to his
statement on the strike situation which he
made in this House the other day. I may
be wrong or right, but here is a matter
which should be gone into not in a pre-
conceived manner but in consultation with
the people who are in the know of things.
I am sure if such an effort were made,
it would have been found that the financial
load or burden would be much less than
what the education Minister imagines.*
Now as far as the Delhi Administration
is concerned, they are asking for the imple-.
mentation of their recommendations while
the Government is rejecting them. At the
same time I understand that the Central
Goverpment is not allowing the Delhi
Administration to increase the motor vehicle
tax from the receipts of which they could at
least partly meet the additional expenses
needed in order to meet the teachers
demands. The proposal of the Delhi
Administration for increasing the motor
vehicle tax has been rejected by the Central
Government. Therefore neither the Central
Government would meet the demands 110’1,"
would it allow the Delhi Administration,
to find the resources by imposing certajn
taxes and levies which the Delhi Adminis-
tration is competent to do, When 1t
comes to his own requirements, Mr.
Morarji Desai does not hesitate to present
the nation a budget with a total deficit of
Rs, 290 crores. When Mr. Morarji Desai,
needs money, he raids the homes of the
common man, he fleeces him to the bone and
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{Shii Bhupesh Gupta)
above all and in addition he goes to the
Poona printing press and starts printing
notes. When it comes to the teacher’s
demands here, the Central funds are all
exhausted and nothing is available, nor would
they allow the local authorities to raise the
funds. Mr. Morarji Desai and I have got
some fascinating bonds developed: over
many, many years, and that is why when I
speak, he comes in and when he speaks, I
run away. It all depends on who speaks.
Anyhow, since Mr. Morarji Desai has come,
I must tell him that he should not have
made that statement that “I would rather
resign than  meet the demands of the
teachers.” After all, Mr. Morarji Desai
had not become the Deputy Prime Minister
only to live all his life with the prefix instead
of dropping it. Anyhow, the Finance
Minister should not talk in the accent
of a police minister. That is what I say,
and least of all the Education Minister,

, Nowv I com: to th: pulice repression
part of it. I wis surprised and shocked
at the mnner in which the police behaved.
Unpder section 144 of course they arrested
tzichers, but thezy arrested teachers also
Erom their houses, raided their homes and
th:y encdaraged victimisation and mass
repraisal. We know that in this manner
the teachers were harassed and intimidated.
Not a single teacher was allowed to enter
the Ajmal Khan Park even when under
s2ction 144 four people were entitled to
go there. The police pursued a policy of
intimidirior andterror against this teaching
comn 11ity, dzzrading the public life of
D:lhi, I say that if right under our
nye—this Pirliamant here such assaults
and atrocities could be indulged in and
&nlulged in against the teaching community
of th: couatry, well, there must be some-
thing basicilly wrong with our public life,
which we m 1st take serious note of and
caciaialy Pr-liam:nt shoild do something
ahyat it. M- Viz:-Chairman, let me tell
yo1 that tha C:1tral Governmeant leaders
sho1ld have invited these teachers for dis-
cission and s2ttlement instead of letting
1o33e upon tham the police. But here
aziin the D:lhi Mztropolitan Council

[ RAJYA SABHA ]
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and the Delhi Administration authoritier
are blaming the Central Government and
the Central Government are blaming the
Administration for use of police and so on.
In this connection, Mr. Vice-Chairman,
I should like to express my surprise at tke
attitude of the Chief Executive Councillor,
Mr. Mathotra, of the Delhi Metropolitan

. Council, who is reported to have made a
" complaintthatthe police force wasnotbeing

eiffectively used againstthe teachers. At the
same time, in all fairness to the Jan Sangh
Party, I must say that the Chief Whip of
that party came out with a complaint
against the police excesses. I should
like to know who represented the Jan
Sangh Party—the Chief Whip or the Chief
Executive Councillor ? It is also shocking
that RSS workers had been used to break
thestrike. I wishthe Jan Sangh Party had
never permitted such a thing to happen,
especially when they are in control of the
Administration. It does appear that the
Jan Sangh, with all respect to my friend,
Shri Bhandari, pursued a double-faced
policy. Of course, that is for the Jan
Sangh to explain because they occupy a
very im»aortant nosition in the capital of
India. Naturally we have serious appre-
hensions and grounds for complaint against
them.

Mr. Vica-Chairman, finally before 1
sitdown, Ishouldlike tomake afew sugges-
tions. Now I do not know what is going
to happen to the strike. Well, we have
seen in the papers that it has been called
off. Tamconcerned with their demands and
their future. Therefore I am here pressing
from that angle. It is for the teachers to
decide what they want to do about the
strike. But what I want to suggest here
is that there should be no victimisation
whatsoever on any pretext; everybody
must be allowed to get back to his work
without any intimidation and without any
persecution. There must not be any
break in their service, whatsoever, in res-
pect of any teacher who had been on strike
or had been otherwise connected with the
movement. All those who are in prison
should be released uncondtionally and all
cises should be withdrawn forthwith.
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Finally as far as the economic demands
are concerned, the recommendation of the
Delhi Administration in regard to the
pay scales should be accepted by the Go-
vernment of India instead of being rejected.
T haveavoided any kind of attack more than
‘what was necessary on the Government
but I would like again to appeal to you that
dt is not a good example'that the Central
‘Government has set. It is not a good
example set especially when the Parlia-
ment is in session. The teaching com-
Tuaity has its own place of honour and dis-
tinction in our public life. We cherish
it. In fact, when Shrimati Indira Gandhi
‘wanted an Education Minister, she went
to the Banaras University to find one but
it does seem that we are losing the Educa-
tion Minister in this great crowd of power-
loving Ministry. At the same time, I
must say that over such a matter the Edu-
cation Minister should for once forget that
he is a Member of the Government and re-
'member that he is a reprsentative of the
teaching' community, that he has a tradi-
tion to uphold...(Interruptions) that he
is under an obligation to meet the long
felt demands of the starving community—
ghe teaching Cemmunity—of our country,

As far as the Parliament is concerned,
1 think in this House we should be more
concerned with the problem of our teachers.
Again I thank you but before I sit down, I
coademn the attitude of the Central Go-
vernment and I appeal to them to make
amnznds in this matter by meeting the
d=miads of the teachers and accepting the
rzcynnendations of the Delhi Adminis-
tration and avoiding all vindictive ways.
They should bring back normalcy by
rzlensing and reinstating all those who have
b22a 31372aiz2d, dismissed and so on and
By ndt going onfor a brzak in service or
o-her p2nalties that can only aggravate the
teiching community and complicate the
situation. k -

R

The question was proj;b;ed.

THE VICE-CHAIRMAN (SHRI M. P,
BHARGAVA): May I appeal to hon.
Mazamnbers to limit their remarks to ten
minutes ? Mr. Bhandari. :
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Y AFTOAW  (IAC TIT) ¢
sFraT AT OF ATEE AR AR A AR
ag 7g & f 17 999 g1 9 o forsrwi a7
oA W qmar g3 g ood feafa
T faar #% @ § | AfFa wgt 95 uh
7 g FF e ¥ @g7 § wwnf
HIei F1 AT FWT W AT FoF ooy
Ar aga ¥ w37 6 ggam aw g
&\ 1 & ag s =mear g fw ogzATer
TT AW § AT AGL | WAL gA
AT AL B ATZT HaTA 1 AIAAL
TGFT TR T AT A qgH AAT
1few | I TN GA G TE R AR
Tg S TgA A AT WA S
TR AR EH W WHRA I T |
ar gg sfag w@ww Ag0 [T
(Interruptions) S8T9Y & Tg HEAT ATEAT
g o ggTe wwnar gy € & ar
GEAT FT ARG ATS, FIGITE & aAr
TAFIT F GEET AT AT ¥ STEIHT
AT =1feg 1 WR gEA A
g A gm AR Al 9 aEw
FT FFA & AT gl g & A fa
QR faege & 37 ATH 9T ST HHA B
AY 7 T 11 a7 foer 477 ¥ 39
ar #. ..

IrEdreae  (ofi WETER we
W) © " HIAT AT HIE HIST
Ffgr o= 4 difsy

Y AAATAGW ;W yar § FR
AT ATS( & Faw ZE o A= W
Ff, ZAET A H3 g7 79 | F vy
ug &l 3 W § o 3
5 AT HEATTHT T FGAT 14T AT
ITH Fo AATAT BT FITIUT FaamHT
Afqrar &1 gaw fFar w@r | wFR
T TH T BT AT FEE AR T G7FRL
FY Iy 7 9T g oag feafy
Tz & f g3arer qATT s AT g |
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THE VICE-CHAIRMAN (SHRI
M.P. BHARGAVA) : Have you any-

thing to say at this stage?

THE MINISTER OF EDUCATION

(DR, TRIGUNA SEN): I could not
understand what he said,
THE VICE-CHAIRMAN (SHRI

M. P. BHARGAVA) : He wants to know
what is the position and whether the
strike has been withdrawn or it is on be-
cause on that will depend the discussion.

SHRI BHUPESH GUPTA :
not. On a point of order.

It does

1 UAFTGT: =T LT AT TG AV
feama gr @1 = & 7 SEAT =Ear
gmezaa g aral 7

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : Please do not ex-
plainyour pointof order again. Mr. Gupta
I have understood your point of view. Let
him say.

SHRI BHUPESH GUPTA : 1 have
1o say,’
THE VICE-CHAIRMAN (SHRI

M.P. BHARGAVA): You have said that
it is the question of the pay scale, emolu-
ments and other things of the teachers.

[ qAATTAW : AQ T ag &
...

JIAATGR (A AP q019
qWE)  FEE F IFT WG HAT A
Fqd T AT G AT A6 g OSAOA |

Y TREE ;& 98 ST /ngar
g ez e & e} ar g
Fifw AATY HA ST AE T TG
@ e

[ RAJYA SABHA ]
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IToTeRE (st wEE R e
WIE) : AR S0T R AR @ Ay
7 A4 FZ FFT E

{7 TTAATTIAW : UAT AVFT 3T AT
g At wo gq A7 | FT

THE VICE-CHAIRMAN
M.P. BHARGAVA) :
take your seat ?

(SHRI
Will you please

DR. TRIGUNA SEN : Regarding the
strike, you are aware, so are the hon. Mem-.
bers of this House, that I issued an appeal
yesterday afternoon and the teachers in
Delhi have called off the strike which has
been on since February. I should like to
say that just after midnight yesterday
the representatives of the teachers saw me
and informed me that they had called off
the strike. The resolution passed by them
is as follows:

¢“The High-powered Committee of the
Joint Council of Delhi Teachers’ Organisa-
tion resolve unanimously to call off the
srike on the appeal of the Education
Minister, Government of India.”

May I make a statement ?

THE VICE-CHAIRMAN (SHRf
M. P. BHARGAVA) : Not at this stage.

DR. TRIGUNA SEN : Further I
have just received a note that on being in-
formed by therepresentatives of the teachers
of the Joint Conncil of Action about the
withdrawal of the strike, the Lt. Governor
of Dzlhi has given orders for the release of
those arrssted in order to enable them to
join their work.

N grax Fag werd (Twed)
ITAAIETA FERT foedr F meamast
FATA T AT A Tz et 7 & oy
TIA 99 <@ § TAF EU qAATHE
¥ TEEq| & GTAA Jg 91 e ®7 Y
ars & | foadr qwt a8 ggala T
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forer orar a1 ofcas et Foemesl | & A A®E F 4 i 1wy

ey sex fog adagw § 59
qqre AT ARAT § FAE IR
i ¥ oasd 1 we faar /4y
ey wIAr A9 F gE W@ Al
IRM ITR FT AN & wfaex #
am w¢ faaAt S) g5 HEArT
far ar fF s AT a7 famw frar
s | Fawaw g FFgram At g
= FOTHT (A TG TAEAT I TZA7 A
A ag g7 & v ar 5 faT weamst
& freware fear woam @ ITFT ©IF
fear ST, WX WM SAET 3T
A A T T | ST HeZTHEH
F STorE qT ATRT AZ AT LT
o ) weTRt & wir sder
F; S oAy gl T § oI
FH @ wmy w1 g3 fmar o
ot X 97 gA Ig7 IR F qF
¥ R fer gt ok wifan w2ew
Nfeq & g99 9 9 T A T T4
ST FAT AT, WA T A &1 9@ §
fif T AT TH Y S @A AT
@, W tur e dfees
IAFT Al KB FAMA & AT ]
foar mar &, SAH WO T RIE a9
AE &, 9T S o g g faa
Frgw e a3, Favaar g fe o™
99 qug +f 7g Ufegge A feqar wan
gWT  q1 I9 gSATA & % g & A
IO AR AT R T gSAIA & qAT
g T er A e wr 1w
Ffmrdfi F ey Ty Fa@ OF
qA I AT § i

‘“‘But unfortunately the present economic
sonditions inthe country makeit difficult
for the Centre and the State to undertake
any large scale financial obligations in the

matter.”’

to read between the lines,
W A o foqr @ § 3w A wiaw
FISATE FT AT AT FT Wfer T
fFarmr 3 R o o gfewm
NI & AR T 54T g1, W9 g
TIATA A& g2 I 9Y T T 31 F1 a1
TR ATA F TG gANT AV JABT RISTA
FHOT § saer ¥ fgar, e
FEHAT A ALH & frersdi & g =
saTaT faear &, qEETw w1E ¥ A9,
& gumar g fF 9w € A AR A
St ag @s foar &, A AT Y agT
HAT & | SR ety #o1 E A A A FT
o §17 f wiT Ay anfaa & A 3Ty
feafs & agms & For, Ay @l F
FTT IAR! ATEATE I T GAZT &,
9= e wiias  fawwar §, siuw
FiSATE 7, 3 F FI FHACAF FaQ
g, gafay 3 wirwag s w3 miv A
TH| QA Faqar g fr o feqafaa
I 1T, SAHT aF 2G@F F1  UF
Ffaelz gfezHtor GI0 AT Iq § gaear
FT GAATAT ST THAT AT |

AR ag Famar a4 g frsy
fearae & wA 7 #ifF wr feaq
frar s oF7 &, g@lay w9 M}E qar-
W Al @ | afsT 39 fRAgw F
ark # g ga fra wiar a3 fedtag
AT FD T & Faa Tyt
q0AANT  qT AWM F AZ ATAT &Y
fr gl aeargl T Rl g &
graTeoraar s faega Wl SFd
A § ot 5T w1 D aw wonat
gATE, A9 g I A & far et
T &7 7ET 9= FAF ITHT L2
X IT AT I TG T FE AICE
9 wfustw faas 0 & 9w % 3q9-
AW % F afeom ag gar 0 &
AT § {6 AT I 1 1 A A1
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st gea fog wrd]

FuWT F37 g f farerat & <t q9w-
T §, T IEAd AT gad feaf ¥
9AT AW §, FSWREL I W@ §
CarER AP WA &, & sfuwaw
HET 9T 9gE & T8 2 fohel g 9
9T SEF 9 & W gHiay wiwwaw

I H AT & SERT AT

gfw e s smmm  ad &)
FaA o Ay wdf g ar omay @
o WA gAY A, 99 F A1 W
se¥ foama< & e & F1or 99y
qfyomR gHT | WE 9T e ag e
frog o fear s | TERTORl F TRT
TR T & fag fFarsmr @ A ag
TOFT TVTAG & | AT WX
TEATIHT Fi GH AT 7 HIT I AT
g @ TR0 FHwe §Y fedsug g
39 | IR € W wAEe F e
fFar &1 SRR AR AT A far g

The dearness allowance as it exists today,

T A 1964 FTTT & HHT 1968
grmar & 1 9 W awe 7w fafar
= 4 foar afedr gy, fad
HETE, & T_X A< 997 §, Ia=T @O
aifsra wEME & TS, 9 F Al 4
EEGUE R TG = SIS
aad P AR FifE Fed FHEA
A fEASew  Samam &1 B =g
ae fear 9 3@ g9 9 fq= e
or 7l 19649 | W F foreay w=AY
Y qoTT AT E fF 1964 WX 1968
F qqETAL |, FTeE 4 feafar SS9 A,
qgmg A, feaw I faam wmr w
FIFTY FHAME &1 7 A< awi , 98
9 93 77 g, T T wearawl & vy
¥ Ag war Al g asrEar gV
FIET HAAT | Fad WS F AR A
T, FTTAE TR IR N AT

[ RATYA SABHA ]
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T FT I fear § fr R arEs A
gawr foew fFar q@ 1 w9
T 19689 43 THARTA 1969 AT
Tel 8, FAAFISTOH A KT & T
a ST FHA HY FowEuE ¥
AT HT Thed A6 § T =i
T §F ST |

wgi av foeer  wefafrewd a7
gy g, W A 9K I8 a9 feTe
FY T, 98 F9 & gra 7 CefafreyT
qragq |, FEIFIT FFTF AT
vefafaegoe omar ag W o) SEiA oY
AT 4 qOE qrAe fo, R e ¥
qE AUE [ & 7 T8 16 ITHT FI5
I TG 9T,  SAHI FIS Fieerefy-
faer FEier, ST A E A T
T T, q1ag ST T T g
& gra 9 feoe gefafeias 19
FETAT AR, HAAFH IAST T AT
Fg fF g0 AT I AT FT
¥ OH IRE F@IT F FT GATC
§ wmgd Tua dfwy, 9 sad
@Y T T s, A feedr Gu-
fafreew & faisqr &1 "5 &
T FL | TG FAET 7 T
qAE  Ewer fqeR w7 F o far
g AR A e O3 G qFS T AT
¥ Juee fafaaw w9 e fear
ag §amAar g, wfe foost &7 F
Wed 9gq FOT § | Toww  fafaaw
A AW F IREW, s AR 0T T
gEaee FT A9 FT Faar & Wi
TF MEEATET S| & far  sreamasi
F I GEE 9 | IrgiA S HEATTRT
Frsarar (937 #1978 7t |y oy aF
g fasar & ar faeey o9 |t
g% ae e & 1 Q@ g F
99y fo9aT S99 SR ff Wi v
fay I Auaw  fafm 1 9 78
FT & TP MESATEA T &1 I & q¥a=F
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7 TaRR fag wIrd]

FRATyMT e Rty
S foaar a8 St & AR o
w gury | Ifua wfger 7§ o=
& ot Sy fasr afgr

TR (st WEEIT X0
WRTT ) : X7 AT AT qCH AT <y )

of qeae Tag wEWl @ 19479 9w
faeelt & domm fafrem fRr ¥y g ay
FEHAE  FF Fa1 747 91 &% agt A
afaw # e Gt & i agf gl el &
SATEr  FaTfAtRRNE A §, T/ 9
ST AT TEATFAT §, TG THITH
HETIFAE & St 6 o 9 & wear-
i ¥ far wiEd a8 oW
gStoAe  FArfaieRaE  agt /i ag
£, e AF awm qaw A I <
TEET g g UK ATEAL F HEATTH
Ffar | agt = fafes  sfcfima
F1 Al a8 A I, o wo 7 fgda
g Ay AT F AEL A A,
w9 ag ufevHe  FEfafebud 99
¥ U9 AN E, TG HT 4T gt
FaTET §, W foedAT F weATawi Ay
Zdl HTTL I< gH SATET da &7 @ ar
TS g9 FAF 59 AT FTAD A (5 WS
Fl W ITR AR E,  qrH qwAAr
g fF g afeset 97 ard i #
A AT 96T § 9 F o
AT T6 H AN G | HIIMLGH A
gogo HIX FFT & fAET Jom A
A 1 o To FEEST JLEL AR TZAA
g AT 3R SW & FET ST a9 g
G0 @ ag1 agar g1 SR g
gt | E A v ag g

. [ 4 MAR. 1968 ]
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afew ¥ F Fe8 W1 o T AA )
oIS 80 ¥ TR WHT & W o
WX 100€0 WA MIAT ST ATET
at feg afas 9 Frgea Howe
Fam, ToAfes Qfer & @,
FAT AT H@ Wi, @ 9
IO UXIEY qEAr &, SHgHEH
9T FEI AT § | T 99 Al uT
fra wf@ ok qa e =0 S°%
Ffoaral #1 w95 9 | § wEiaw
fefrdls st sar § afen Hag
#1 aar gt feeeft ¥ sreamad &
TIW FRAAH T FEAAN Gy
FE Y M TA T TR | HEATTHE
F1 G AL FL A6 § [ ag A4 T
WTT AE At AW e fe s afee
AL ¥ TG WAME  qgT T ST FL
T FUT | IAFT AAG TRA L
FET 9% ST AR &1 47 99 § q@TE
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& [ 919 A gl ¥ I HIAT 946G
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T 7 doT FT ¥AA ITW OF AT
9O FUX AT FfAw A FA, IAF
¥ awenm gw oA g, = AT
qYE AW |

THE VICE-CHAIRMAN  (SHRI
M. P. BHARGAVA) : May I request all
hon. Members again to cooperate with me
and limit their remarks to the time allotted

to each Member? Mr. Banka Behary
Das.
SHRI BANKA BEHARY DAS

(Orissa): I am sorry you should have given
this warning to me, Sir.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : No, not to you in

particular. It is a request made to all
Members. It is a general thing.
SHRI NIREN GHOSH (West

Bengal) : Could those, who are not in the
list, also get a chance to say a word or two ?

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Let us first go
through the list. Then we shall see.

AN HON. MEMBER: This request
of yours applies to all. But it is not being
responded to.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : Self-restraint is
required.

SHRI BANKA BEHARY DAS:
Mr, Vice-Chairman, I am told that this
morning the general body of the teachers
has already ratified the decision of the
teachers arrived at yesterday though many
of them are not really satisfied about the -
conclusions. Once the strike has been
called off the most important duty of the
Education Minister is to see that th=
trust that the teachers have reposed in him
is to a certain extent justified. It is most
important that he should now tackle the
issue immediately so that the matter is
settled without any further delay. I
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say this because it has been said that in the
neighbouring States of Haryana and Punjab,
certain categories of teachers are getting
higher salaries and emoluments than the
teachers of Delhi. The Education Minister
will take all these factors into account
before he comes to a definite conclusijon
after his negotiations with the teachers.
Mr. Vice-Chairman, now I am more
concerned about the fact that the Edu-
cation Minister and the Delhi Adminis-
tration behaved in such a nefarious way
with the teachers of Delhi so that the
teachers had to resort to strike. They
were virtually driven to resort to
this method of strike bazause last time in
December when through Calling Atten-
tion Notices and other discussions the fate

of the teachers of Dzlhi was discussed

here, the Education Minister gave us his

word that he would try to see that the

teachers of Deslhi got enouzh pay and

emoluments so that they at least compared

favourably with the Kothari Commission
recommendations. I do not know, but
T am told that certain categories of teachers
were benefited, Butmost of the teachers

were not benefited, because of the deci-

sion of the Government. But the most

important thing is that the teachers who

are supposed to look after discipline in

our schools were driven to a position in
which they had to resort to methods of
strike and put pressure upon the Govern-
ment. They were also driven to a posi-
tion in which these teachers had also to
break the law passed under section 144
and other restrictions which the Delh-i
Administration imposed wupon them. I
would have been very happy if the Educa-
tion Minister and the Delhi Authorities,
instead of taking a very aggressive posture,

a very stiff attitude, had met the teachers.
I know the Education Minister whenever
the question of indiscipline of students
comes up he always maintains the posi-
tion that he would never blame the entire
student community of this country.
Naturally I thought that Dr. Triguna Sen
with his antecedents and all his sympathy
for th= students and teachers of this
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c?u.ntry would take a new line and would
give a new direction to the education policy
of the Government of India.,

SHRI AKBAR ALI KHAN (Andhra
Pradesh): He is doing it,

SHRI BANKA BEHARY DAS :
It is not enough and this has been proved
now by what has happne:d in Delhi. 1
am .sorry that in this case not only he took
a stiff attitude but the statements that the

Lt.  Governor Mr, Jha an
. d
Ministers. . , BN other

SHRI BHUPESH GUPTA: Mr
Akbar Ali Khan is like a grandmother who

likes everything that her grand-children
may do,

SHRI BANKA BEHARY DAS:
It pained us also to see that the Delhi
Administration issued such statements as
if they were on war with the teachers of
Delhi. But what happened at last? In
spite of this stiff attitude in two days they
had to come to a conclusion. So they
ought to know that when they are dealing
with the students or when they are dealing
with the teachers of this country, the
Government of India and the Delhi Ad-
ministration, whoever may be manning
the posts there, should think and do things
in such a way that the teachers are not
driven to such a condition.

I would like to know from the hon.
Minister one thing. He has admitted here
that the lot of the teachers in this country
is in no way an enviable one. We also
know that he has done something for the
teachers in the Universities. I know that
the University Grants Commission has to
a certain extent, tried to help the teachers
in our universities. I know the Govern-
ment of India has also, by offering 80 per
cent assistance, gone to a certain extent to
the rescue of the university teachers
though there might be some other diffi-
culties but I am particular only about the
secondary teachers who are being driven
to the methods of strike. It is not the
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case in Delhi only, it is the case in every
State. The secondary and primary teachers
are completely left to the mercies of the State
Governments or the Union Territories.
They are told that if they want to ameliorate
the conditions of teachers in secondary
Schools or secondary colleges, they will have
to depend upon their own resources and we
all know what the resources of the State

Governments are in this country.
And how much do we spend in
this country for education?  Except the

one State of Kerala which can take some pride
about the expenditure it incures on educa-
tion, I think, there is no other single State
in the country or Union Territory under the
Government of India which can take pride
about the expenditure which it incurs for
education, That is why I want to humbly
submit to the Minister that they should take
particular interest not only about these Union
Territories which are so to say their own
zamindaries but about the State Govern-
ment also which up till now because of lack
of resources have not been able to give any
remunerative wage, not to speak of a living
wage, to the secondary teachers.

I want to say one word about the strike
because you know, Sir, three or four days
back the Delhi authorities gave a threat to
the teachers that if they did not immediately
withdraw their strike and join their duties,
pew recruitment will take place and they will
be dismissed and thrown out of their jobs
and new people will be taken in. At that
time 1 told some of our friends here also that
they are gomg 1o aggravate the situation
because they must have experience of other
strikes also apart from these teachers»
gtrike. What happens when you resortto
this method of new recruitment and threat
of dismissal of persons without attempting
to improve the conditions that have developed?
The only thing is you will have to a certain
extent harassed the teachers because ulu-
mately you will have 10 withdraw the dismis-
sal orders and the people who will have been
pewly recruited in the process will have to go
back and tbey will be wandering about 1n

.he streets, a set of disgruntled men and the
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will be a problem for you. If the Educa=-
tion Ministry instead of behaving like any
employer or any company had behaved in a
proper way they would not have given this
threat of dismissal ; nor will they have tried
to recruit other persons to fill up the vacuum
created by the strike. This is a wrong
method that the Delhi Administration adopt~
ed and I am very sorry to say that our Edu-
cation Minister, who knows the mind of the
teachers, who knows to a certain extent th
psychology of the teachers, lent his moral
support, to this method adopted by the Delhi
Administration. That is why I am again
warning the Education Minister—what has
happened is a different question—and through
him also the Education Ministers of States
that when the question of strike by teacherS™
comes, up, when there is any conflict bet”
ween the Administration and the teachers
they should not behave like mere employers.
They are not dvaling with just working peo-
ple, they are dealing with people who are
entrusted with the duty and obligation of
creating a new generation in this country.
If they do not behave in a proper way then
the net result will be that the teachers when
they go back to their jobs will go back in a
mood which would not either help in keeping
discipline in their institutions or help in
creating the new generation. And I am
sorry to say that in this respect the Delhi
Administration and also the Education
Minister have been the greatestcriminals.

Mr. Vice-Chairman, Sir, lastly I want to
say that there is this possibility because all
of them are not Government servants; there
are others who are under the local bodies and
other institutions and there might be an
attempt on the part of some of the authoritie$
to resort to victimisation measures. I am
not saying about those persons who have
already gone to j:il because in their case th®
only honourabie course for this Governmen,
is to release them forthwith if they have not
already been released till now and also to
withdraw the egses agamst them. But I
want the Government that they should tal
all those authorities who are concerned with
teachers that they should not resort to any type
of victimization measures. All those tempora y



3105 Re Delhi School
teachers who have been out of their
jobs for one or two days should be allowed to
join their duties and I hope the Education
Minister will take up the responsibility—he
has already taken it up—of settling the
matter within one or two days so that all the
rancour that has taken place over the past
few days will vanish, that the schools will
come back to normal conditions, the teachers
will start giving training and the examina-
tions that are to be held will be held soon.

SHRI A. P. CHATTERJEE (West
Bengal) : Mr. Vice-Chairman, Sir, I must
say that this teachers’ strike and the role
that the Education Minister played in it
have once more shown that Dr. Triguna
Sen, the hon. Minister of Education, was
again weighed in the balance and found
wanting. 1 say again because we found,
he kept mum and silent when the police
went into his own Jadavpur University
campus and beat the students up. He
then kept silent; I do not know what secret
conversation he may have had with the
Chief Minister of the State at that time
but we were surprised that Dr. Triguna
Sen, even though he was the Minister in
charge of Education, did not speak up and
say that the police should not have gone
into the University campus and beat the
students up. He also never r1aised his
voice or spoke up when the professors
and teachers of Uttarpara College were
similarly beaten up by the police in West
Bengal. Now we find the same Dr,
Triguna Sen, who made a great attempt
to create an aura around himself as a
person in love of education, when the
police were taking the teachers into jail
in Delhi and treating them as C class priso-
ners, he did not speak up. Well, that has
only shown that whatever may be the
qualities of a particular person befoce he
enters the Ministry, as soon as he enters
it those qualities evaporate and he becomes
a person cut to the size that the bureaucrats
want him to be cut. I do not know what
Dr. Triguna Sen will say in answer to
this but can I put this question directly
to him ? The strike is over no doubt,
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It is the teachers’ demands for which
the teachers went on strike and the teachers
know when to press their demands by
a strike and when to withdraw the strike..
As far as the strike is concerned, that is-
their own business and I do not want
to say why the strike was withdrawn,
for what reasons, but a question still re-
mains and that is a question which Dr.
Triguna Sen, the Minister of Education, will’
have to answer. Why did he, as Minister
in charge of Education and as a person who-
boasted so long that he is a person who
loves education and educationists, allow
the police of Delhi to persecute the teachers.
in this fashion ? And why were the teachers
putin Cclass ? Why were they not given
the dignity of political prisoners ? After
all, they are teachers and to them we
entrust the teaching of our wards. Our
wards, the students, who go to the school
are getting education from them and they
must be treated with respect but that res-
pect was also not shown to them.

5P.M.

Will the hon. Minister tell us whether
the respect, which was due to them, was.
shown to them. If the Minister does not
know how to show respect to teachers,. .
then how can he expect the students to
show respect to the teachers ? How
can he expect that students will learn,
with due humility, from these teachers,.
who have been so shabbily treated by
the Government ? Not merely that.
Both the Delhi Administration and the-
Education Ministry treated the teachers.
as if they were just street-waifs. They
were on strike. After all, a person has
a birthright to go on strike, the Consti--
tution being as it is. The Constitu-
tion gives him the right to go on strike.
Now, they went on strike. What did
the Delhi Administration do with the
tacit consent of the Education Minister ?-
They also serve who stand and wait,.
The Education Minister, who said no-
thing, who kept silence, certainly sup-
ported the measures of the Delhi Ad-
ministration. What was the measure
of the Delhi Administration ? They dis-
missed the teachers. Mr. Banka Behary
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Das said that they would be dismissed.
No, If press reports are correct, then
we must say that they issued notices
saying that many of the teachers were sus-
pended or were dismissed with immediate
effect because they went on strike, Is
that the way you treat the teachers ?
Ts that the way you treat persons to whom
you entrust the education of your child-
ren ? Is that the way you treat those
persons on whom the well-being of the
nation depends ? Is that the way you
treat those persons on whose image, the
image of India will depend. Is that the
way in which you treat persons who
really will see that the moral fibre and
structure of our students entrusted to
them will be developed by them ? If you
treat them in this fashion, what will the
students think of them? How will the
students be inspired by them, if this
is the way in which the Government treats
teachers ? If this is the way in which the
teachers are treated by the Delhi Adminis-
tration and the Government what will
they learn from those teachers whom
the Government have denigrated to this
level, denigrated to the level of dust, so
to say ? I put it to the hon. Minister.
Will the hon. Minister explain to this
House why is the image of the teacher
denigrated before the students in this fa-
shion and to whose benefit ? Is it to the
benefit ofthe Ministry ? Isit tothe beme-
fit of the Government ? Is it to the bene-
fit of the students ? The image of the
teacher should have been kept intact if
we wanted to give proper education to our
g:hildren, if we wanted our children to
be inspired by these teachers aaid thisis
the way in which you are treating the
teachers. What was the point at issue,
The point at issue was only Rs. 45 lakhs.
The Delhi Administration said that they
were prepared to put in Rs. 22 lakhs, but
the Government said that they were not
going to put in Rs. 45 lakhs. They will
waste lots of money on all kinds of un-
economic proiect. They will waste their
fn dson luzuries. They will waste their
funds in furnishing the houses of Minis-
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. In this very House, you, Mr. Vice-
Chairman, have heard from the questions
and answers what a tremendous and fantas-
tic sum of money is spent for the purpose
of furnishing the houses of Ministers and
what fantastic sums are spent on main-
taining a fleet of big cars. Mr. Morarji
Desai said the other day that it is because
of protocol. Well, I do not know from
where he gets it. Protocol does not say
that foreign cars are to be used for the
purpose of keeping your dignity.

I want to put a question to the Educa-
tion Minister. If you think that big
cars have to be used in order to raise the
image of our country before certain
guests from Washington, whom you may
try to please, is it not incumbent upon you
to keep the image of the country by pro-
perly treating the teachers. It is a scandal-
ous way in which the teachers are being
treated. I am not going into the recom-
mendations of the Kothari Commis-
I am not going into the question
of the minimum national income, but it
is clear and even the Education Minister
has had to admit that the teachers are not
getting what they should get. This is
his statement. If thatis so and the tea-
chers go on strike for that, you put them
in prison. You treat them as ‘C’ class
prisoners. Their services are dispensed
with. This is the way in which you are
treating the teachers, even though you
admit the justice of their demands. There-
fore, I am saying that you must cry a
halt to these things. From Dr. Triguna
Sen, Education Minister, we had hoped
alot. Of course, it was a little too early
to have hoped this from Dr. Sen. We
know that after all it is the bureaucracy
which shapes a Minister and you know
that it is not the person who counts. Actual.
fy a person is like water, which takes the
shape of the vessel in which you pour water.
So, in the case of Dr. Triguna Sen, what-
ever may be his great qualities of head ard
heart, when you put him into the vessel
of the Central Ministry he is cut to size.
His head shrinks and his heart contracts
and that is what the has shown in this issue.

sion.
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I do not want to take the time of the
House longer, but I want to say this.
Though the strike is over, the position
can be ratrieved. Let the teachers be
restored their dignity, which has been
pickpocketed from them by the Ministry
and by the Delhi Administration. Let
the teachers’ dignity be restored. Let
them feel once again that they are honour-
ed citizens of the country. That feeling
ought to be induced in them and it is the
duty of the Education Ministry to see
that the teachers get back that feeling of
dignity and get back that feeling of res-
pect to which they are entitled.

SHRI CHITTA BASU (West Ben-
gal) : Mr. Vice-Chairman, the heroic
struggle of the D:lhi teach2rs constitute
an important landmark inthe democra-
tic movement of our country. It has
highlighted the plight of the middle-class
intelligenesia of our country. It has e2lso
highlighted the resolute deteiminsticr
of the teaching community of Delhi 10
get social justice. The treatment meted
out to the teachers of Delhi has evoked
not only the universal resentment of de-

*
mocratic people, but has brought shame

to the Government. [t i{s all the more
distressing to note that this type of un-
civilised treatment has been meted out to
the teaching community, particularly when
the Education Ministry is being headed
by a person like Dr. Triguna Sen, who is
more an academician than a politician.

SHRI A. P. CHATTER]JEE : He has
ceased to be an academician now.

SHRI CHITTA BASU :
the teachers of Delhi and all the other
teachers in the nation expected a much
better treatment from him than from any-
body else who headed this Ministry ear-
lier.

I think

3 . . . Poe o4 bl s

Anyway, let me come to the question
which has to be decided now. The hon.
Education Minister has taken up the res-
ponsibility of sympathetically consi-
dering the demands of the teachers,
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, Wwho have been agitating for the redressal

. of their grievances for decades.

1 want
to take this opportunity to refresh the
memory of the Government with regard to
their  three basic demands. You wil
remember that on three broad questions

. the teaching community of Delhi had to

resort to strike and to a struggle. The
three questions are : revision of grades in
the light of the Kothari Commission’s
recommendations, unified control of the
entire educatipnal system in the capital
and improvement in the working condi-
tions of all the teachers. When I listen-
ed to the statement made by the Minister
of State in the Ministry of Education, the
other day when he replied to a Calling
Attention notice, he made out two points,
Firstly, he said that the Delhi teachers are
getting more than what was recommended
by the Kothari Commission itself. Se-
condly, he made out that the pay pack'ets
of Delhi teachers now compared more
favourably than the pay packets of tea-
chers in Calcutta, Madras and other metro-
politan cities. In this connection, I
beg to submit that if you look at the re-
commendation of the Kothari Commission
itself, the Kothari Commission simply
decided upon a national minimum for
the teaching community of our country.
They did not exclude the question of in-
crease of dearness allowance or other
fringe benefits that might be given in order
to meet a particular situation. But what
I could understand from the teach-
ing community of Delhi is this that the
pay packets they now get include the dear-
ness allowance and other things, other
benefits, that are being given today. But
even 1n considering this thing, one pomt is
to betaken into consideration that capita]
Delhi is one of the seven costliest cities
of the world according to the latest infor-
mation given by the Ministry, Not only
that, from the common man’s point of
view it can be safely said that the cost of
living index in Delhi is sometimes 50 per
cent higher than in other parts of the '
country. That being the case, the de-
mand for a higher rate of wages is justi-"
fiable by all considerations. Therefore,
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ithere was no point when the Gosernm rt
was t2lling that ths demands of the teach-
siing conmainity of Delhi were not j '8 i-
fied. Tharefore, ¥1:1 t12 131, Eluca
tion Minister has taken up the responsi-
ibility of looking into the grievances of the
t2121ing comminity of Detlhi, he should
bear these two things in mind.

In this coansction, I bzg to refer to
the ralevantracommendation of the Coms-
mission itself razirding D.A. I think,
.on page 5I th: Cynuission itself said :
“The d:arness illowance inany given year
ahonld bt he sime 25 35 Paid 1© the Go-
swvernment s:rvants drawing the same salary.
Therefore, the quzstion of D.A. for the
D=zlhi t21chzrs is a se)irate aspect. It
can be increased, it should be increased
in coasideration of the cost of living
index, as the cost of living index in Delhi
4s higher than that of other parts of the
.country. Niturally it may be expected
that the minimim wiges may be higher
.and should be highsr thin that given in
-other parts of the country.

Coming tothe other aspect of the strike
ditself, the treatment which has been meted
out to the teaching community, Sir, you
‘will be surprised, not sarprised but you
will be shocked to know th: during these
fourteen days, hundreds of teachers have
been arrested ; more than 1,000 teachers
as [ am reported have been dis missed
:and an equal number has been suspended,
and the administration, in its bid to show
toughness, issued a warning that if the
‘teachers did notreport for duty by a parti-
<cular time their services would be ter-
minated, beginning from 6,000 temporary
teachers, and as far as I know many tea-
«chers have already raczived notices of
termination of their services. What is
much more distressing to note is this that
the Delhi Administration, if I am per-
mitted to say so, with the full backing of
the Govzramsat of India tried to re-
cruit blacklegs in the classical pattern of
<apitalist society, as if a factory owner
‘wants to break astrikeby recruiting black-
degs. What canbe more shameful than
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this ? Some M. A’s., some trained tea-
chers were racruited on daily wages at -
the rate of Rs. 15, sometimes at Rs. 10

and som:times at Rs. 7, and I am also

raported that even some darwans were

danloyed to take up classes. 1 do not

know what was the s:nse behind this

other than to wreak vengeance on the

t»121ing commuinity  of ours. There-

fore, without taking much time of the

Huse, I would once more urge upon

the Government of India, particularly

Dr- Sen who is still more an academician

than a politician, that he should take into

a-count the grievances of the teaching

commilaity of our country, particularly
of the capital.

Sir, it is apprehended that the Govern-
ment or any authority which is a non~
gyvernmental institution may take re-
colrse to victimisation. There should
b2 211 1i31rince, a fall-throated assur-
ance on the floor of the House that the
Goyvernment would ask those manage-
ments that there should be no victimisa-
tion for pirticipation of the teachers in
this democratic struggle. All the police
cases should be immadiately withdrawn
and all those who have been arrested
should be rzleased forthwith. Not only
that, in the matter of arriving at a con-
clusion, in the matter of deciding upon the
next stage, theEducation Ministry will
do w-ll if they associate the educationists
of oi1r couatry and the teaching co-
mmunity in the different phases of dis-
cussion. Ifin this way the Government
of India proceseds, I think the problem
can be sattled and at th= sams time due
respect to the
can be shown.

teaching community
Unless that is done, I
think the shama that has been brought
upon cannot be eliminated, and parti-
cularly I may say the utter shame will
remiin  a blot on an otherwise clean
record as an academician. With these
words, I urge upon the Government
that they should immediately take the
path  of starting negotiations with the
teachers and see that no victimisation is
made of any teacher.
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Again, in this connection , I want to
draw the attention of the Educatjion Minis-
ter to cartain othar fringe demands of the
teachers particularly of those schools which
are umiided. They do not get any faci-
lities of quarters. They do not get any
facilities for the madical treatment of their
children. They do not enjoy any railway
.cd1:2335i0n, ete. Thearefore, while consi-
d:ring all the aspacts of the grievances of
the teaching community of Delhi, he should
also consider those fringe demands as I
have referred to. '

. With th=se words, I resume my seat.

SHRI KRISHAN KANT (Haryana):
M. Viz:-Cuiirnn, with your permission
T woild like to take the hon. Minister
to I 12 yeiars back when he signed the
Teport of the REiucation Commussion.
The first sentence of the Education Com-
mission Report says: ““The destiny of India
is now bzing shapad in her class rooms.””
T wis woa1zring what he and Mr. Kothari
'mast be thinkiny. Isthe destiny of India
bz2ing shaped in blank and vacant class
rooms of India? Is it being shaped in
the blank class rooms of the various cities
of the country? You know vacant mind
is devil’s workshop and so what is hap-
pening. If the present generation s
bitter and is behaving in a bad way, it is
because of the training in such class
rooms. Teachers are responsible forthe
students they teach. Those who govern
the nition, who govern the States, must be
responsible to the teaching community,
waich is our first and primary responsibility
because in thit
Eiacation Comnnission Report they say:
“QOn thz gulity and namber of persons
cyn’1y oat of our schools and colleges
will 1:>:13 oar saccess in the great en-
terprise 0”7 11tid11l reconstruction whose
prinzipal 2dizztive 15 to raise the living
standard of our pzople.”” We in this
country decided to build up a welfare State
based on d2mocratic institutions.

Again, m1y I remind him of what is
said on page 3 of the Education Com-~
mission’s Report ?
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Democracy will not be permanently
viable unless its foundations are deepene
by the creation of an educated electo-
rate, a dedicated and competent leader-
ship and cultivation of essential values
like self-control, tolerance, mutual good-
will and consideration for others, all of
which make democracy not oniy a form
of Government but a way of life.”’

One of the very factors that they have
mentioned is consideration for others.
How much consideration have we for the
teachers who build up the nation? May
I remind one of the instances of Gandhiji,
You know that Gandhiji was running the
Charkha Sangh, the All-India Khadi and
Village Industries. At that time, in 1939,
all of a sudden, we read in the Harijan
that he had increased the pay-scale of the
spinners from three annas to eight annas
bezaise he was fezling the pulse ofthe
masses, he was feeling the pulse of those
people who were working in the Sangh.
that the prices had risen and therefore the
rates mist bes increased; the living
conditions had become hard. Are we
behiving in that way which was a demo-
cratic wiy® That was the democratic
way in which the Father of the Nation

‘ behaved, that was the way in which the

leaizrs of oir national movement were

“ behaving. Are we today behaving in the

same mi1n:r? Wemust search our own
hearts. If we do not do that, the teachers
will behave in this way today, tomorrow the
students will behave in this way, the new
generation that is coming up will tehave in
a bad way. It is we who are responsible
for it, we who have been governing the
country for the last 20 years, I would like
to say.

One of the arguments that are being
advanced is that we have financial strin-
gency, we do not have money. I would
like to ask Dr. Triguna Sen to refer to the
Education Commission’s Report again,
to pages 58 and 59, in which they have
discussed this problem of financial strin-

gency. Without going into details, I
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would like to refer him to the last para-
graph on the subjects; while dealing with
the situation, after discussing the pros and
cons, the Education Commission Report
says:

“The only rationzl way out of the
situation would be to revise all salaries
and base them, not on the historical
legacies of the past, but on our needs for
s2rvices and the economic capacity of our
so:iety to bear the financial burden.
This would imply a substantial down-
grading of many salaries and a drastic
levelling down of other incomes. . ..”
Have we done that?

¢, ..If such attempts were made, teachers
would be ready to play their part, although
they resist, and rightly so, any attempt to
k22p their salaries only at a lower level.””

B::1152 of »oth:r cons iderations, wes
1s a nition, as g whole, hive not down-
graded the salaries of the upp:r strata and
we have no right to keep these people at
a lower level. My friend, the young
s>cialist Minister. . ..

5 IR0 CIIrrA BASU: Socialist ?

SHRI KRISHAN KANT: Heis a
socialist.

AN HON. MEMBER: Who

is a so-
cialist leader? .

SHRI KRISHAN KANT:
Bhagwat Jha Azad.

Mr.

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD):
Is socialism only your monopoly?

SHRI KRISHAN KANT: I would
like to ask him one thing. You say we are
on to the path of socialism. When
the Iab>ir at Jamshedpur is getting much
more than the labour at other places
b2zi1sz of  tha colleztive bargaining
position, d» they not strike for higher wages.
The arzainent which wasgiven! ast time

[ RAJYA SABHA }
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daz8 not apply here because the labour
at Bhopal, at Nangal, at Durgapur and at
Jamshedpur is getting differently on the
basis of the cost of living because of their
strength and unity and the methods of
collective bargaining they adopt in their
fight. So the argument that he has given
is not right. Would he want socialism to
start from the teachers of Delhi? So-
cialism is not levelling down. This argu-
ment, I think, should not be given.

I would like to say that the Government
of India did agree that there was something
in the demand of the teachers to revise
their scales. That is why they revised
them last time. But I must also say that
it was a notional revision. The principle
of revision was accepted but not properly
implemented. I hope Dr. Sen will re-
member: when the revised scale of the
university teachers and college teachers was
agreed to by the Government of India,
a certain basis, a fundamental principle
was agreed to by the Government of India
and they pressed for it that at least each
teacher’s income per year should increase
by Rs. 1,000. When he fought for the
‘college teachers—and they got it—he was
not in the Government of India. I am
sorry to remind him. Now, I would
like to know: what is the present basis on
which the teachers have been given this
revision ? Have teachers been given am
increase of Rs. 10, Rs. 20, Rs. 30 per month
or Rs. 500 or Rs. 300 per year. He
must substantiate it. We should have
some principle onthe basis of which there
should be a revision.

If you see the new scales given, you will
sec that only those teachers who enter
afresh get the benefit of Rs. 10, Rs. I5
and Rs. 25. But those who have served
longer, they are not getting y benefit.
The initial stages have been raised and the
maximum has been raised. But those
who have been wroking for 15 or 20 years,
they have got no benefit. So, there is no
basis, there is no fundgmental principle o
ground on which he has increased the
scales last time. I would like to say that
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+there should have been some basis. I
think Maulana Azad, while replying in
the Lok Sabha a few years back, had said
that—

““They should compare favourably
with those paid in other occupations
requiring equivalent or similar quali-
fications, training and abilities so as to
attract a sifficient numer of well-qualified
teachers of ability.”’

May I refer him to what the UDS s get.
A UDC with matriculation qualification gets
Rs. 130—Rs. 300, while the revised pay
that a primary teacher will get is Rs, 126—
Rs. 270. An Assistant with B.A. (simple)
gets Rs. 2x0—Rs. 530, Yet trained gra-
duate teacher will get only Rs. 190—
Rs. 350. A section officer in the Govern-
ment of Indja gets Rs,450—Rs, 9oo. But
what does a post-graduateteacher, MA.,,
BT., get in the revised scale ? Rs.
270—Rs. 550. Are our teachers who
have to build up the nation and to
.lay the foundation for the future genera-
tion to get less than officers who run the
administration in the Government of
India in Delhi ? It is a very pertinent
question which I hope the Education
Minister ~ will take into consideratio
while taking the final decision hence
forward. - o

Now, I would like to bring something
to his notice, some of the relevant points
to which Kothari Commission has refer-
red, and I hope he will decide now that
-the strike has been withdrawn and when
the new proposals will be considered.
He will quietly sit with Mr. Azad in
his office room and think about the
proper  response towards the teachers
who have responded now by withdrawing
- their strike. One of the principles adopted
by Kothari Commission was this. They
say—

“We, therefore, recommend that, at
the school stage, the Government of
India, should lay down the minimum
scales of pay for school teachers, The
States and Union  territories should
then adopt equivalent or higher scales
of pay to suit their local conditions.”
267 RS—9
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“Since teaching is a unified profession
requiring common attitudes of devotion
and dedication and since teachers at
every stage are entrusted with the res-
ponsibility of educating the younger
generation, the differences in the re-
muneration of the teachers at the different
levels—primary, secondary and univer-
sity should be reduced to the minimum.
For example, the munimum salaries of
primary, secondary and university teachers
should be in the ratio of 1 : 2 : 3.

I would like to know, is it not a fact
that the difference in the starting scale
of college teachers and school teachers
has increased from Rs. s0  t6  Rs.
150, that the difference at the end in the
maximum  of the scale, has increased
from Rs. 100 to Rs. 380, in the last few
years ? Is this developing socialism ?
May I ask him if it is not a fact that the
working days in Delthi as at present are
245 as against 187 in 1947, that the load per
day then was 5 hours and 30 minutes and
it is now 7 hours and 30 minutes ? I
would also like to know whether it is not
a fact that Delhi, according to the Kothari
Commission’s Report, should be the pace-
setter to the whole of India ? Delhi
is the laboratory for educational experi-
ment. We experimented here in the
higher secondary education system, we
experimented in the national discipline
scheme and others. Because of all that—
it is a laboratory for experiment—Delhi
teachers has a higher amount of work
to do. In the light of this, we should
not compare them with teachers in other
parts of the country.

THE VICE-CHAIRMAN ( SHRI
M. P. BHARGAVA ) : It is time to wind

up.

SHRI KRISHAN KANT : Secondly,
the results in Delhi, because of these
experiments, are much better. In the
results of the various I. I. T. examinations,
you will find that the percentage of students
coming from Delhi is much higher because
of the studies they are doing here, which
is much better than at any other place.
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Before winding up, 1 would like to
refer to one point which the Commission
has recommended, namely :— !

“All scales of pay should be periodically
reviewed and revised at least once in
five years. ”’

We have not done that, It is time that
we should have come together and dis-
cussed it. ‘

Before I sit down, I would HRe to say
something about the revision of pay.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : That will do.

SHRI KRISHAN KANT : Lastly,
before I sit down, I would like to say that
Whatever you decide about the scales of
pay, benefits like the retirement ago, higher
rate of interest on the Provident Fund,
Co-operative housing schemes, which have
been recommended by the Education
Commission should be properly looked into.

Last but not the least....

THE VICE-CHAIRMAN (SHRI
M. P, BHARGAVA) : No, please Mr.
Rajnarain. You have spoken for 13
minutes. Mr. Rajnarain.

SHRI KRISHAN KANT : I will just
wind up in half a minute. Last but not
the least I would like a refer to the de
pression that has been perpetrated on the
teachers by the Delhi Administration and
because of which one of my colleagues,
Mr. Shashi Bhushan, had to go to jail.
I would like the hon. Minister to look
into it and see that there is no victimisation
and that people go back with honour and
dignity; otherwise, the atmosphere in the
schools will become very bad.

A qIRAREAW : A, T o
Tl I TR F FIAO g, T
U FON G AT 0080 | qq F
e F v asrgam § @ e W=
XA R ) R g
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Y HY g § I A § 4@ F AG
o RE | W W " 9 I
FurQ a1d gy oIy ff SR FA oY 11 99,
e 11 9% T 99 gE | EA
g3, AW AR TE | A A
gs oY, Teare gsars T3 W R gea
g 1

&3 S A8 G, AR FAT §—
A S AT GAT, W A A FA—
forer 7% ¥ 75 geaTe gears TS & A
FeT (e T &, a8 F37 Ao aqT
& A Y oEw & TH g a9 B 99
TaF F whAT FE AR FYy F
w3 HfqcEsTgam g | ATy wae
AT FT gHRAT AT RS A
AT AT | HNHA, F9 IT W2 a5g
A &3 FT TT A 1T FT @ 9, ITH
SEE F FT wEAT  frer /6y %
qE T AT G oY, TR TG qq T
ft FfF gag AT 3T gs et
¥ TR A aw gt ¥ faod amee
frer Wt St faxtawm@ 9, dogard
€1 froem 4, AR 3 AR w4,
A1 O Aar § 3 THTw A7 9% AT
ATH &, SAFT GUUET FT SHIHAT AL
qMF AT WX 98 Fgdl ff ;. -
e Y, § e g, g8 A
9, AR f{e X gaR 9 S
AT ® & fF gI@rR, qumerd ¥ @
Tt gt oA FT fam s
X AN gfaT T g7 47 | 2
ql gad AT WA S w7 aamE )
qg TG TAM, WS TAATIFT 47
T A TGO AT ¥ T 1T |
T N R fafree § A ot o
Tt ST frar ag ot IEe | Y
IR Y G, 9 W TG ) ag oA
E? FTIETR....

wtaat Frenadt agddt (FersRw)
T T AR G AE I WY
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&Y THAAAW : A I 99 3@
W\ A & ST A g, Ay
w7 G O 8, T A wwET T
&1 R 5T OF T9T T A AW
# foar o W 1 weEATIRT
o foar v gfrr ° A gy
ST g%, TS AT ATTIAT gE, T
W g 7@t F@T fF S arer A
w@afa & faar qer ger qum 7E-
T 7 BT fa 9 £ ag e @
YT, AATL FT A GAAT G AT | AT
FIE JAANT TR a7 ST Geor
QAT QA FEN ! q@ 2 IR HEHH
B9 T 91 fF S arer geE
9 FOM | ¥ TF AT AT O
T HY, SHBT FET T FL, SRR A
FX, a9 I8 ST ygardd @ i faan
T ? 4E 99 A AT MK g 9
arferer &, w191 faFew & o ara fasew
WITT FUATT el Fagad
gt § AT g & < F 77 9wl A
qieT 41 § AT @ S § qer
|rgar g !

% OF &, AT F, g1 a8
gadn  fF ferel & @i qan o
TN & dMEE, AR A TS
qF TF A€ JaAT AT A, A F fA 7
TER A A AR A A X F A3
frr § o o =1 amer for g o
T fear & ogmwr @ @ve qanan
AR WR 1 amar B g oSed
qates F1 T g oA feR Fa
SEATTFT 1, TEAAT HT T el T AT,
vq wfasr & ggarr ge 1 T ¥
Y gy qqT I 4 = B ik
#Y A @ W A arfaer AT Sar
g av faersi & wvarg A & Gan
ST E L FE FfAAw § wq
¥, a8 &T&ﬂ&?’ﬂ'a, ﬁTaTGm'ﬂ'g,
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|

Teachers' Strike 3122

g Fgd & 5 weAw eNT e | g
e WTEE w9 e @ 9 6
IUT T F HEAITHI ¥ ggAA  fHAT
ar faEd #e fm aF @ g
qAFT AT FAT T A, TR A e
fog TSt § FEATTRT FT AUAT JTEAG
A AGIE A FT GGIT D7 A B
A FHT TSR I JET TS AR A
T T, FAWE FIAT T, TG A
fraar w&T #wX ot g, # |nTEr
dET TR FAT FA | A AN
foom Ot o g }E (7 Ifew Frfee
T &, frer Wl ) A farew WAt A
gaaa ¥ waw O AR AT FAT
qar & S # gfew fafeeex @
WA A weATH 99 9, faw
AT A AL JA HEATIF AT A |
TF TTE gH FET 3 HEATIHR ST I
F AT qAT E, AR HT FAQT S |
§ o &9 oY § ag S Aga R
T TANF AW G 8, WeATTE
fram ot & sreamed WNgE W R,
aeas  faamdt o § AR fFEr aw
A ater T 21 uF A A @A™
qAY FEAGF TAN &, TF TFR & ATF
g oo &7 1 fwg 9 A, ssAms
F1 o1 Bfrd, S feafq gelr ARqE
39 GETS FT HHA FAT S0 qwAT 8
gt feafa 4 soor s BT AT S
oIg F1 Y@ R o9 7 aaearg—
qYEATE a1 UF  e1ad g § A
WEE WET MRS, gl ® 3@ FT
FIAT 33 AT E | AEATE FAT FAT
TGl 7, AT FAT AT AT THAT 3, T AV
FHEAT E | A AA T aaearg 4 fadr
2% F MfF AT Fasr weAwHT 9 &Y
Iy A fmar i3 A fEe e F g
2, fro aRase @1 as 2, gas1 oF
AEE F WM AAT AW | HearTw
FAT T AT H AW T T HT 0T

§ g TAMAL KT T A W g
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(#t T AATTTE)

& fare ot & 9 e Y fFag
FREA AN &F 39 daf §  qaa
w0 5 su¥ qafeas faet & el
3 forel T & A A KA A
aign fx fien &= R oAt &
g 7 fawifor #30 @ @R ITH
AT IS HG ar foer @ @)
A o & o 7% | gAv @ 2 e
AT, beici e T@ml%
greares * feafa gRit iR 38 graTe
feafq & & =i =gw 5 gy fagm
ey v o o & S Ao A
fosm &= 0@ W™ W | wF wWar
HEAT E1 AR S F1 9 T HE | i o
& ¥, Y Tow A AR 9 @Y
FIHEY, 98 T@ER A5l §, @ TR
o 5o q= o of P 3 A
@ R g, qg HEAT g 1Ry |

afay § for dY ¥ SrAAT
qEgm F IT™ W F IR H
ST @Ex mEal ¥ o ¥ o3
aR ¥ SR FIE grav gty &, F 5oy
fawrfew 7 aF 3T A s fasrfar
FI FF qF FATAT 64T AT qAT
I T qF QA fwaAT S0 ? 3T ww
JTAT T HTT T2 ITT HAT ATFEd |

TEF A g e #ag W s
HE 6 ggaTer & T S KB Y Fra-
Y el & faars & a8 o«
fraet ataa & A7 T wrwET fover
qdy st} fean, w1 s QUaw ¥
Frrifrara oo o & v et ? forear sy
q ey w51 fF wearawt # sy a7
oy ? fear mr @, A ¥y Sy Si-
FO & 7z 78 ¥ f it a% w8 o
WETTH T VST T
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St HITEA AT AT : T qF B
AAHET 7

H{ qAAREAW © A9 F a3 F
AT, IIW TEA T AT FF GTE ).
g 7 F9 TF IF TG0 reT Ml
AT 1 g EFAT §, G AT T Fegror
AT FT IAFT FEFTA gL, WK
g 99 7gf )X T & | gafae &
foreqr wt & ST ARAE TR AR
T F FIE qIHG ¢ AT ALY, AW T
F1 gqa & foasi 1 O"r WrE
ar @ |

ofi ¥ AUEL (ITT 93W)
3T AR "I AT G g |

o TAAMQAW :©  TF- gH ANT
AT H ST AFVST AT F T A A
I q1 Frar 41 F A /b &
oz fzy s 1 a1 ® fwer A&y
¥ uF qq gg qAAT A & et
F ferAst &7 Fa° H a9 J4r gfe-
oy & foeAwt @Y dqA-IY, WS
qF7 FAE A T F=a< §, FT IGH(
UF ZIETCIT A FT g fTACFT
Wrg s Fag 1947—48 § a1 #41(%
1947-48 ¥ feeafr, gfeamm, dare,
IAT AT HIX AT F HEATIHRT HT F47
war 91 ®< fEedr F Jeqmas; w7 FAT
qAT 97 T TE! HAC B A AT
AT " ST W e §, A gAT
FGAT § FIF (Soad! TF @HAT H1E |

g ¥ g1 F o @Y F R
qTE HT G E | SN AT I I WY
TAFAE T I T GH A TG § afed
AT HT AFT T W/ | WL GLHIT
F uTe GaT Ag) &, A & 9 SAT AR
fe fo & & AW A1
Fqr a9 €1 guearg & sy
%, SA%r geedArg 41 T8 927 & JrE:
2?7 fafeed &1 1 qaeatg & S 8-
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T A4 S F1 AT AT & AT §
IaET w9 FFAg fwAr a2
FHIOT B 47 T4 g2 Faut Srar & 7
TEH AreEA FT T I qAEATg
r qrAr g, sa® w9 ¥ A fwar
AT 7 RIST FHOA I W€ §
grag, aff g7 aw AR g
feamr a1 sRHY Sy R, A wE
Far {1t (St F W qAears
qiar § IJAY IR I ORI
PR | qER Al FISTY FHIWF T T
genar gat oft fF grafas wwat &
qeaTaRt, Aentaw faAs F doq 98
TT: T 1 i Aiqafaa) ardi & q
&t & ag AT Arear g & WA e
g8 Aryga fqaw &1 aT g4 A8
fFar A1 BIE Al w1 aTearg F91 TGl
s ?
T g we @ dar gl
g, @ TT wew ¥ Faq & oq@Te
FY A AT A | GETA T TG E
fF ) o mradlr 11500 ¥ &
SaTRT @At 39 & (AU A1 7@ v
wifgy =g Trgafy g1, 918 Jaw Ad

g1 a1 qrEE JrEa & |

IIRATRE
i)

(= WETéﬂ"( qaTe
T UTT g FiT |

o TRAATAAW @ FAOFRT TEH
TEEr 3w Y 1 WX agt &1 A
LT ABAT § WX IR B B
gL ®qAT fHerar § Y St |9 AT
grE Iaw! g g &I e |
¥ qG@ ¥ agl WY aweag § 0F AR
ZrE 1 77T & ) gt 93 arzq et
F1 AT qTETE AT & AT SARA
qATITEALY THA F FATTH! H7 AT
ST A FY Wi | A qAETY
forers 1 @ate war g a1 Fgf ) aY
Fgl orar & i gmaradar g g
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a7 F5T a8 & O ga g9y ¥ o fafrE

&7 § wqaTy Fa1 fam srAv anfed fw

FIE o HEATTF FH  F AT Q3970

T AT SFTRT AFY AT 1§ AR

BIZ ATYw A WL HT TF [T 0T

FT AT FLJ g1 AL A5 ATFAL WY -
quy 7 & 9z g Y far grar  Mw Al
¥ gAY weTaE WY 4T grar g a9

IR AT TG IED § |

FIRATEAL (A AFIAIR H@TE 7T )
9 938 JUa< &1 &, 39 ey ma oy
I TET RIS |

Y v ;. e @
Y 9w T F1 fem o, I £ &w
F1 o femn ST =nfed, a= & o o
O T | TGT G AT ATy foF Ay
S | F1 39 F &7 sarar qwy faan
S W S HIET WIgETET O a
99 FI FW qHT fqr 97 )

¥

Th A § At Sierd W ¥
dga § WA w0 WEar § fF
I9 A S AGrE W FT AT A FY
arg oo fawrfor & 4 § a3 fe
AT § 7 qg Fex A I ¥ wafum &
MUSTF e § gafga g1 o au
FIBH AERT 7 We & 4 39 amg
F7g § O AL GO0 AT AR @y
TG H HAT FAT AT | IF L % T
weft oY Tt aeg G R TR ? A e
1 =Y for &7 ot & %@ & fr A
THTY, WINET 9% Helt S, T Hefy
forggwl 1 qeaAgEE g faer o
ar 7g ? ¥ ag wafad % Wy § ;ifE
EAT T W S g g E AR ¥
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[ TwaAmraa] I2CE 1 C R G AL (L L
. 4 WE) : wy aw auad § W) 69
Sk (T 3 a-x .
T2 T TR ST A I FTHI P

7t % fefgae afwede 1 A 7@l &
GEd AT HT AL Y S FFA ATATAT
gu &, 39 & www ® frr w4t
oY 9% ¥ I & HIT FEH B
% @9 Taua® g F . . .

SHRI AKBAR ALI KHAN : - But
ultimately the Education Minister has
sacceeded. You must appreciate that.

vv\b-

" ofy TRRTIAW - gAR e wFa
oot ot & IAET F agr good HTE
o 39 & Swari w1 eam § @ar
g1 § Fgan g ff a0 g3a@ /AT
FTA§ qedie A8 g2 g Faitw faagn g

g8 T AT FUE TE, 3§ JOFAL

forerr Gt S AW W@ | 4G g
frag &1 & qUIT FUL % § @ T
HAHT QY FT AqF & |

Irgweaa (A wgE w4rE
AWT) © wF AW G A9 FF
16fAE d s T E L ‘}

-+

SV AARTIW AN W & e |
e LY TG & | q § FEAr =g
f R AT T Fv fadwrfort
F ATCF FATTH FT TF GHTAGAH
g Tel & @&t | § 0F a9 qwfaE
F A AT W@ B G B GAT IAT
e § fora 7 wr ]

‘“Wnen a State is governed by the principle
of rz130n, poverty and misery are the
sabject of shame. When a State is not
governed by the principle of reason,
riches and honour, are the subject of
shame.” .

Wi TwTATAQ ¢ ey, § aga
faqerr & a9 maw HAY ST @
FZAT LT E 5 A Feg H FG TER
frer farfaoe ok Ooter & T &1 T8
3 ? fafaws gt dog w7 famr &
@ F 39 7 forerwl Ay o v g
AR AT A GE o F1@TRY
I T AEART AT FHA ¥ (A7 T
frar @ A 99 A1 ggaTT B qErA
Famr & | fog a@ & g § w0
T §UF F TG IR AT FAA FY
wifsrer Y €, 3® F ddy ¥ o w7
HIT ga ar § w5 F o faw
ZEF AT T 19T FT S | AT GIHT
qr  fF qER {FA M@iF g T
s e g st & w8 fam v B
FATT HATHE, A 00T | A 39 faeay
FT FEHT 9T &I 144 v afsear
JeTE FrEt AR g LAY F A ag
A A T | W GE F WO FEAT T4

 gaquTeRs (i WEET qU1T W) :
wq fm &1 9Ay § s g
o W §5 A | ,

A TLHEXAGW : gW 99 faEw
srAy &, W A fret # Sewr
g w1 T € | wafay et ¥ fyqar
R g% aug ¥ Q9T | ag F=h gu
¥ vz g g fr foew welr off
QT F i AE 1 s faem way
ST RATHF I T AN & A o
=9 g9 # IRw 3 A gk aofw
wfr # sl & o) @ ag
AFES AR T T gl
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SHR! D.L. SEN GUPTA (W
Bzagal) : Mr. Vice-Chairman, we are all
relieved that the strike of the teachers in
Delhi has been called off.  But at the same
time we must take notice of the fact that
the storm is not yet over. The difficulties
of the teachers remain where they were.
Rather they have been aggravated because
of the unsympathetic attitude of the Admi-
nistration that was responsible for the situa-
tion. I must thank the teachers for call-
ing off the strike. I must also thank the
Education Minister, Dr. Triguna Sen,
for making a gesture to the effect that he
appreciates the grievances and distress of
the teachers. T can hereand now tell Dr.
Sen that because of the calling off of the
strike by the*=azhars, his responsibility
has been tremandously increased. He
has told the t2chars that he knows their
grievances. When he knows their grie-
vances, itis for him to find out the money.
Merely knowing the grievances and allow-
;ng them to stand where they are is no wisdoxq._
Itis essentially the resnonsibility of the'
government, of the nation and particularly’
of the Bducation Dapartment, to find the
money tomeet the genuine grievances of the
teachers. If the Bducation Minister had:
said that thair grievances were unjustified,.
I could have understood it and then I had:
nothing tosay. But I must thank him and
congratulate him for his bold and straight.
forward admission that the grievances of
teachers are genuine. When  their
grievances are genuine, the whole
country must be at the back of the teachers
if the strike is renewed aftera brief spell of
time. We have given the teachers a chance,
we have given the Governmenta chance so
that they can understand each other and come
to some undertstanding. If any body thinks
that the 14-day strike has ended it failure,
that will be wrong. That should not be:
the spirit in which the strike of the teachers ‘
should be viewed. They could have conti-
nued the strike for months together but
they felt that theinnocent boys and students
were suffering. They also felt that the
Government was sympathetic to them be-
causethe Education Minister had promised
all consideration 80 taking

[ RATYA SABHA ]

Teacher's Strike 3130
into consideration the strike has been called
off. Not that one party has won or the
other has lost, but agood sense has dewned
on both. And really it goes to the
credit of the Education Minister that even
after a fortnight he could handle the situa-
tion and bring it to a happy conclusion, at
least for the time being.

Now, Sir, itis not a problem of
Delhi teachers alone. The Delhi teachers
by their strike have focussed the grievances
of the teachers everywhere in this country.
The teachers everywhere are low-paid, they
are so low-paid that we cannot draw first-
grade students of the universities 10 the
teaching profession. If we cannot attract
first-grade people in the teaching pro-
fession, the teaching system itself will de-
generate to the disadvantage of the country
as a whole. A clerk just after passing the
matriculation examinatoin or the school
final examination can get Rs. 350/ in a
commercial firm in Calcutta from where the
Education Minister and myself both come,
whereas ateacher who must be an honours
graduate cannot get the same amount. I
submit for the information of this House
thatin Calcutta a clerk drawing D.A. under
the Bengal Chamber of Commerce Scheme
willget Rs.235 percent. of his basic pay as
dearness allpwance. If his basic payis Rs.
100, he gets Rs. 235 as D.A. or Rs. 325
plus Rs. 100,7.e. Rs. 335 in all. If the
father of such a clerk is a schoo/ teacher,
if heserves for 25 years, even then he will
notgetasmuch as that. Sohow can good
people or talented people be drawn in the
education profession ? If that cannot be
done, ultimately we shall get only bad type
of people and necessarily bad type of stu-
dents also. When we talk of student in dis-
cipline, we must know that his indiscipline
stemps from one very important factor.
We have noideal teachers., Formerly there
were ideal teachers, teachers who
were talented, men of character. From
suchteachers thestudentslearnt discipline,
patriotism and sacrifice. Now only those
people take to the teaching profession who
have nothing clsewhere. They are frus-
traded people and what can we expect from



3131 Re Delhi School

[Shri D. L. Sen Gupta)

from  sach [frustrated|people? I there-
fore urge jupon the Minister that the
profession of education should not be left
to the frastrated people of our Society. The
teaching profession should be manned by
those who are talented people and men
of character and who can really contribute
s>nzathing to the next generation.

Mr. Vica-Chairman, I must say that the
Bducation Minister, when he came in
this Ministry, gave a big promise to the
nation. People pinned very jhigh hopes
on him, that he is aman of actionand he
will do sonathing for education itself.
Now it is for him to know that education

minus teachars is an impossible proposition,

Education does not mean tables and chairs
laboratories or scheool buildings. Edu-
cation means good teachers and we must
start with the teachers first and have really
good people. Unless we achieve that
target, all oar planning will mean nothing.
W: have all these Five-Year Plans and
other plans. But food and education
should get priority. Food comes first
and next comes education. Unless we
give priority to these two requirements of
the nation, everything that we do will
merely be a waste.

6 P.M.

SHRINIREN GHOSH : MayI know
whether it is a fact the Delhi educational
system is a sort of a jungle and that three
bodies are onerating there the Union Gov-
ernment, the Delhi  Administration and
some private institutions, and all are have
ing different scales, grades, systems and
methods? It is a sort of a jungle. - Why
should it be so? This is the first question. It
is soin the Capital. May I inform the Minis-
ter that there are some schools and colleges
where the drawing master draws a salary
higher than the Headmaster.,

Shri M. N, KAUL (Nominated) : As a
gpecial case.

SHRI NIREN GHOSH: I donot know
what the specialisation is. A drawing
master used to be pitied upon in our child-
hood. Hereheseems tobe biggerthan the
Headmaster himself,
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Regarding the question on money, it
has become a stock-in-trade to be bandied
abeut. When you spend more than one
thousand crores on Defence, when you have
allowed thousands of crores of tax evasion,
When there are other illegal expenditure and
that not, you come out with the plea that
for the poor teachers there is no money.
It sounds a bitridic lourus. Qur Educa-
tion Minister had a good image smong the
democratic circles irrespective of party
athiation.

SHRI AKBAR ALI KHAN : He has
still,

SHRI NIREN GHOSH: But during

last year he has managed to tarnjsh
the image because I should say that when
the police entered the educational sanc-
tuaries in Bengal, he is reported to have
written to the Prime Minister but he never
made it public. He was not consulted, He
seems to be a Cabinet Minister but on matters
of high policy, he is not consulted. I should
like to know when he should be there. Of
all the persons here it is strange to hear from
Dr. Sen that the educational facilities for
the engineering students should be scrap-
ped so that the problem of unemployment
is solved. It is absured and ridiculous.
Some body will say that post-graduate study
should be cut down and that may come
up. This is the solution that is proposed,
Here there is large-scale repression taking
place in Delhi. Whether Mr. Chavan is
responsible for it or the Delhi Adminis-
tration, he, as the Minister of the Cabinet,
cannot escape the responsibility.  REither
heshould defend it or condemn it.
Whether it was done with his consent, the
country would like to know?).

I have something to say to my friends
here. When Mr. Thengari pleads for the
workers’ cause, I support him, If
the Delhi Administration attacks the tea-
chers, under what democracy is the
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party running the Delhi Administration.
It it not a fact that R.S.S. cadres were re-
cruited in order to fill the vacancies ? This
is a partisan action. They should enligh-
ten us on this but they are silent on that.
It is very strange. The Delhi Adminis-
tration, in order to escape the responsibi~
lity, wants to put the blame on the Union
Government that they have not got funds
but they should also find some funds and
then claim more funds from the Union
Government.

= faregar AT
axfyar  (wer wRwr) N AFY FA
oA S T AF @, AT 9§ A0
THO GE0 F §. Fgfee faumoar &
g zr awmfeez faarewma F 9
o FHR ¥, Tg @ A T A
TOT I T HT | 37 § & F1 & A
¥ guY® ¥, Ig a1 997 T8 )

SHRI NIREN GHOSH: You sack the
teachers and recruit the RSS people, Is it
democratic ? (Interruptions) 1 am sorry
Shri Rajnarain is not here.

SHRI BHUPESH GUPTA : Explain
to the teaching community of India....

SHRI NIREN GHOSH : The Jan
Sangh should not behave.in this undemo-
cratic manner. Both the Governments
have behaved in the same shameful manner
and in the process, after one year, our Mi-
nister has very much gone down in the es-
timation of the people. If he continues
this association and succumbs to his Cabinet
colleagues or those who really mould the
policy—and not he—what is the use of
his staying here? That is the question that
the country would like to know because
they have still some esteem or regard for
hir.

DR. TRIGUNA SEN : I have heard
with rapt attention for two hours the spee-
ches made by my hon. friends. As most of
the speeches were of a repetitive nature and
as the time allotted tome isshort, I need
267 R.S,—r10
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not perhaps reply to all the points raised
by Members individually. Mr. Bhupesh
Gupta said that the Delhi Administration
made certain recommendations and it was
calculated that to implement those recom-
mendations in the way they mentioned
would cost Rs. 91 lakhs which according to
him was not cerrect. I can assure Mr.
Gupta that the figure was given by the
Delhi  Administration itself. It was not
worked out by my Ministry.

Shri Bhandari said that the Govern-
ment wakes up only after some agitation
or strike goes on. I am sorry to say
that his impression is not correct.

SHRI V. M. CHORDIA: It is a his-
torical fact.

SHRI BHUPESH GUPTA : It is
hallucination. ’

DR. TRIGUNA SEN: I am on my
legs. I have been discussing with the
teacherssince I assumed office. Idiscussed
about all points, which Iwilltell you later
on,andall theirdemands along before they
went on strike. I think they would not have

continued this strike, had not all political

parties jumped intoit. Itis not a factthat
my Ministry has started considering their
demands only after they went on strike.

Mr.Chatterjee asked why I did not come
out—so also Mr. Ghosh—with statements
whenthere were police excesses at Jadav-
pur and Uttarparaand at the treatment me-
ted out to the teachers. Their grouse
seems to be why I did not. Perhaps they
prefer advertisement, they love issuing
statements, with their eyes on the electorate,
I canonly ask my young friends to judge
me by my actions, not by my words.

Shri Krishan Kant reminded me of
what is said in the Education Commission
report. I can assure him that I have got
the almost by heart. He advised me to
implement the recommendationsand bring
about a socialist pattern of society. I am
an unsocial socialist but Mr. Krishan Kant
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is a social person, very important and vocal
Member onthis side and if he helps me
to secure the necessary means to implement
the recommendations of the Report, I will
be ever gratefulto him.

Both ShriRajnarain and ShriNiren Ghosh
asked me to resign. I would have been
happy if I know that Shri Rajnarain and
Shri Ghosh could be Education Ministers
by defecting from their parties, but 1 am
sorry nobody can assure me of that.

SHRINIREN GHOSH: We are not go-
ing to be Education Ministers under the
Congress regime. |

DR.TRIGUNA SEN : As Isaid, you
are aware that following my appeal issued last
evening, the teachersin Delhi have called off
the strike. I would like to say how pleased
I am at their ready response tomy appeal.
The House will, I am sure,join me 1n
welcoming the decision now taken by the
teachers and in congratulating them on
reasserting their sense of responsibility.

SHRI BHUPESH GUPTA : No, no,
Sir, I wantto know about this. Have on
given an assurance that there will not be
any victimisation ?

DR. TRIGUNA SEN : Please have
patience. I do not know why you are
s0 impatient.

SHRI BHUPESH GUPTA : I am not
impatient,

DR. TRIGUNA SEN : You are always
Impatienc.

Now, alittle after midnight yesterday,
Sir, some representatives of the teachers
saw me to inform me that they had called
off the strike, and they handed over to me
a copy of a resolution which reads as
follows. . ..:

Y UKW © THEF AT 7 (TFF-
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DR.TRIGUNA SEN : The resolution
reads as follows :—

“The high-power committee of the
Joint Councilof Dethi Teachers’ Organisa-
tions resolves unanimously to call off the
strike on the appeal of the Education
Minister, Government of India.”

They handed over to me this resolution
last night. And while I came over here,
Sir, I got another slip. I understand that,
on being informed by the representatives
of the teachers’ Joint Council of Action,
of the withdrawal of the strike, the Lieute-
nant-Governor of Delhi has given orders
for the release of those arrested in order
to enable them to join work ; they have
been allowed to report to the nearest
principal. At the request of the teachers,
the Lieutenant-Governor has also extended
the time limit for rejoining till tomorrow.

SHRI NIREN GHOSH : Had the
teachers refused to come out on bail ?

o AAATAW : a8 VI I AT
T BT T I FAT | IS & gW
FAq F 1

DR. TRIGUNA SEN : Sir, these are
the two informations I have got in my
hand.

Sir, I had informed the House earlier
that the Government had taken into account
the reommendations made by the Educa-
tion Commission seo far as revision of
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scales was concerned. I may mention
that, after it was contended by the teac.lirs
that the revised pay scales fell short .f

- those recommended by the Commission,
I consulted Dr. Kothari, who was Chairman
of the Commission, in the matter. Aund
he agreed that this was not so. Still, Sir
I am prepared to meet any one to explain
the position in this behalf.

Sir, I am very happy that the hon.
Members coming from different States
spoke very sympathetically about the
condition of school teachers in the country.
May I through you appeal to them that,
when they go back to their respective
States, they, with equal sympathy and
patience, prevail upon their States to
implement the recommendations of the
Education Commission forschoolteachers?

Sir, while recommending the pay
scales for school teachers all over the
country, the Education Commission had
suggested provision of certain amenities
for them. I discussed it with the teachers
about a month back. I told them that
after this financial year was over—because
when I came the Budget for 1967-68 had
already been framed—I proposed to get
them examined carefully to see if at least
abeginning could be madeintheimplemen-
tation of the Commission’s recommenda-
tions, in respect of some of the amenities,
as soon as possible. It was known to the
teachers—I had told them this—before
they decided to go on strike.

Sir, one of the demands—when they
met me ; that was also about a month
back—by the teachers has been that the
education, from primary to highersecondary
level should be under one authority.
Sir, so far as the Government is concerned
I explained to them that there could be no
objection to it in principle, for the Govern-
ment to accept, provided the concerned
authorities in Delhi at present dealing
with the different stages of education,
namely, the Municipal Corporaticn cf
Delhi, the New Delhi Municipal Comr m.iice
and the Delhi Administration, could come
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t0 an ageement on this question. After
they have done so then, naturally, financial
arrangements will have to be settled before
this proposal could be implemented.
This also I explained to the teachers. So,

whatever I told them a month or two back

still stands.

The teachers were then also suggesting
that the service conditions of all of them
regardless of the authority under which
they were working, should be the same.
Application of the Central Government
Health Scheme to teachers, as you perhaps
know, Sir, is under the consideration of the
Delhi Administration. Government would
have no objection to the promotion of
teachers in Government-aided schools
being regulated on the basis in which it is
being done elsewhere.

As regards the triple benefit scheme—
which I told them when their pay scales
were revised I told them that the Delhi
Administration was already applying it to
the teachers falling within its purview.

In so far as the demand for free educa-
tion is concerned, the education of the
children of teachers is already free up to
the higher secondary stage. They asked
me, before that, whether the children of
teachers could be given free education up
to the university stage. I have taken it
up long ago and I think the U.G.C. has
written to the universities to consider it
favourably. So these things we have been
considering for the last five or six months ;
they are nothing new.

SHRI KRISHAN KANT : What
about the retirement age of the teachers ?

DR. TRIGUNA SEN : As I said,
consequent on the strike being called off,
the Lieutenant-Governor has issued orders
to release all those arrested in connection
with the strike. I can assure the House
that everything possible will be done to
ensure that the unfortunate episode of the
teachers’ strike does not leave any legacy
of bitterness or feeling of victimisation.
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" Sir, lastly I can assure this House once
again that teachers can count on the good-3
will of the Government. For their part,
teachers will do well to devate themselves
to raising the standard of the profession.
As for the teachers in Delhi, I have no
doubt that they will resume their duties
with addsd energy and interest so &s to
m %2 up the leeway in the disturbed studies
of students due to the unfortunate strike
Thank you, Sir.

SHRI BHUPESH GUPTA : Mr. Vi€
*Chairman, 1 have omly to reply to what
my friend, the Education Minister, has
said. He has been, I must say, a little
soft spoken in this matter, and his mellowed
logic has not revealed very much substance
in the sense that wein turn do not get th
kind of assurance which was required here.
He has advised us that when we go to the
States we should prevail upon the State
Governments to better the lot of school
teachers. May I advise him salso to ask
his colleague, Mr. Morarji Desai, not to be
niggardly with funds when the States
require them in order to meet this and
other additional burdens ?

By listening to Dr. Trigun2 Sen, one
would get the impression that nothing
much has happened in Delhi, that only
some people had indulged in alittle childish
freak or a sort of prank and that the matter
has been settled. Well, that is not at all
the case. The fact remains that 35,000
teachers in Delhi had to take recourse to
strike and had to go to jail even, and that
is the plainest condemnation of the callous,
unsympathetic and haughty attitude of the
Central Goverpment. It is idle on the
part of the Central Government to pass
the buck tothe Delhi Administration. And
I must say that the Delhi Administration
under the Jana Sangh leadership has
certainly not done well in this matter and
has played soft, and as far as Parliament is
concerned it has shown a certain attitude
by no means supportable and which, if
anything, is deplorable. It is no use
trying to tell us that the R.85.S. people
went in individual capacity for breaking
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the strike and soon. Mr. Chordia knows
very well that there has been an organised..

#t  TaRemwR s
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SHRI BHUPESH GUPTA : Take it
from me. If any communist had joined
to break the strike he would have bees
expelled straightway fram the party.

st famewEm weEATETT
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SHRI BHUPESH GUPTA : That is
what I am saying. Why is my hon. friend
answeringfortheR.S.8. ?  Your Admi-
nistration is there. Did Mr. Malhotra
complain to the Lt. Governor that the
police force was pot adequately and
effectively used ? I would like Mr.
Bhandari, the General Secretary of the
Jana Sangh, to give an explanation or get
an explanation from Mr. Malhotra or from
Mr. Vajpayee, the President of the Jana
Sangh, whether he did make such a
representation to the Lt.-Governor of
Delhi. Anyhow I leave it at that.

With'regard to the figures, there is
controversy. I tried to find out from
various sources, not being directly con-
cerned with this matter and I find that the
Delhi Administration takes a different
view from what has been stated by the
Education  Minister on the amounts
involved. Therefore, let this be settled.
It is a question of facts, as to how much the
teachers are getting, what are their condi-
tions, whether their position is on par
with that of teachers in the neighbouring
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States of Punjab and ‘Haryana. This
has got to be found out. We made a
statement that the increment did not
berefit the buk, the overwhelming
mejority of the teachers, as a result of the
implementing of the recommendation that
was made twice, No satisfuctory answer
has come from the hon. Minister. He
referred to the amenities and he said that
at least he would make a beginning. Well,
wiat are these amenities. Do they mean
an expenditure of crores and crores of
rupees ? Does the implementation of
these recommendations about amenities
cost so much? We gsee when #t is a
question of amenities for Members of
Parliament or for officers or for Ministers
or for Ministers’ friends and others in
importamt positions, we do not wait for
the budgetary proposals. We just try
to meet them from within the framework
of the budgetary alocations. Why can’t
the same thing be done for meeting the
expenses of these amenities. The funds
could easily be found. I would, therefore,
ask the hon. Minister to do something
positive in this matter. He himself
complained—it was a very interesting
thing coming froma Cabinet Minister—
and said that we must help him to secure
the means for implementing the Award.
In other wards, he would like us to help
him in getting maney needed for imple-
menting the recammendations. By all
means in Parliament we would suppoert
him., Which of us will not support him
if he ever were to make a demand in Parlia-
ment for more funds in order to meet the
requirements of education. Is there anyone
who will not? None—barring one or
twe individuals—would ever oppoge it.
By and large, crossing all party barriers
the entire House would support him. But
the trouble is that our Education Mi-
nisters are Grade II  Ministers. They
may be in the Cabinet, but they are B Class
Ministers, I mean Ministers of Community
Development, Education etc.area category
of Ministers who are always in the wings,
who are always given back seats. The
policy decisions are by the frio or some
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such people—you knew—in the Cabinet,
Well, if that is so, fet him teke it upand
let it be fought out properly.

Dr. Triguma Sen told us that he is
not fond of making statements and therefore
he did not express his views on the sujbect
of police atrocities or potice interferences
in this particular strike or the police
atrocities at other places, Well, it does
not Took as if Dr. Triuguna Sen does not
meke statements. He does make state-
ments and he makes mrany speeches which
we read in the newspapers. 1 do not koow
if the heavens would have come down
or he would be open to the charge of self-
advertisement if he had expressed himself
against this kind of police arrogance at
Uttarpara in Bengal and now in Dethi
here. No, he did not do so. He was
afraid. If Dr. Triguna Sen had beenjthe
Vice-Chancellor, he wounld have made it.
Before he was appointed Vice-Chancellor
of Banaras University, he publicly con-
demned the police interference and said
that the police should not be used against
the teaching community and the students
in this manner, and if 1 may say so with
due respect to him and without divalging
any family or domestic secret, he
repeated this in Calcutta also, when he
had not been inducted into the Treasury
Benches and I said that there,was at least
one Vice-Chancellor who had the_courage
to speak in this mamer. May_ 1 know
whether that courage had departed from
him. Has it left him in this manner ?
He should explain. Therefore,” I think
this is not good. I think, Mr, Vice-Chair-
man, that the Education Minister of our
country should be a little more_conscious,
a litle more sensitive about these things
and when such questions come up he should
take them up and he should say even at
the cost of leaving the Government that
such atrocities should not be let loose on
teachers and students.

Mr. Vice-Chairman, even now in his
reply we have not been given any light as
to who was responsible for the police
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actions against the teachers. Was it the
Metropolitan Council or was it the
Central Government? We are trying to
findout. We see thatthey are blaming each
other. But Dr. Triguna Sen should be
knowing and he should tell wus and if
the Home Mlinistry of the Government
of India was guilty of it in any manner
then we would like to take it up. The
Delhi Administration and the Jan Sangh
Administration certainly should be called
to account for having let loose this kind of
police action against the teachers. But
first of all I would like to find out who
is responsible. I do not know why our
Minister has not given any assurance.
I do not expect very much, but I expected
him to tell us clearly one or two things,
He philosphically told us that everything
would be done. But the trouble s,
people do not believe what the Govern-
ment says, especially when things are said
in a vague manner. Therefore, he should
tell us that there shall not be a single case
of victimisation, that there shall not be any
break of service in a single case, that every-
one of them shall be released and that there
shall not be any prosecution whatsoever.,
This clear assurance should have -been
given. Do I understand that the Central
Government -has lost all its authority in
Delhi that they have not the guts even
to get up in Parliament and give this
simple assurance? They have got their
Lt. Governor to carry out the assurances
given in this House. (Time bell rings).
Well, Mr. Vice-Chairman, ‘you have rung
the bell and I do not wish now to say many
things. But one thing I must say. Dr.
Triguna Sen had no businessto indulge
m political  propaganda. He said, all
political parties jumped into it.

SHRIMATI C. AMMANNA RAJA
(Andhra Pradesh) : That is your monopoly.

SHRI SHEEL . BHADRA YAJEE

(Bihar): Then why your party..
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SHRI BHUPESH GUPTA: I am
very glad; in fact in Parliament, the Com-
munist Group in Parliament ‘was discussing
whether we should also participate in the
Satayagraha should the teachers' need our
support. It did not materialise because
the thing has gone_off. Otherwise I tell
you frankly, we would have participated.
I would myself have gone and participated.
Why not? What are the political parties
to do ? Are the political . parties
to sit quietly and watch when the Govern-
ment assault the teachers, deny them their
demands and treat them in a very inhuman
manner? It is their duty in such situations
for political parties to identify themselves
with such noble causes as the cause of the
teachers and share their fate with them.
What is wrong in it? That should not be
called as jumping into the fray or any such
thing. That is what the political parties
are for. The political parties are... .

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): It is time to wind
up.

SHRI BHUPESH GUPTA:I am
finishing. N

The political parties are not ‘here for
exchanging pleasantries with Govern-
ment, twiddling their fingers and allowing
the Government to do whatever it
likes including attacks on teachers and ill-
treatment of teachers. The  political
parties are for defending the rights of the
people, ensuring -common decencics in
public life and- resisting the oppressive,
senseless and soulless measures and attitudes
of the ' Government. -Therefore it was
necessary. .

o
&

Again, before I sit down I take strong
exception to the Finance Minister’s pro-
vocative statement. There should have
been an explanaticn ccming from the

Minister or from the Finance Minister
when he was here as to why he made such
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a statement that he would rather resign than
meet the demands of the teachers. Is
that the way for a Minister of the Govern-
ment to speak over a matter like this?
And why did the Education Minister keep
quiet? Why did he not say then what he
is saying now? Why did not the Educa-
tion Minister take the initiative not only
with the teachers but also with the Govern-
ment in order that things could be tackled
in a proper way? Therefore, Mr. Vice-
Chairman, I think the reply is unsatisfac-
tory. We expected—maybe we are
suffering from an illusion—a little better
aattimde and hetter  nerformance _from
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men like Dr. Triguna Sen who has done the
gravest error in his life by joining the

Congress Government and the Congress
Party.
THE VICE-CHAIRMAN (SHRI

M. P. BHARGAVA): The House stands
adjourned till 11.00 A.M. tomorrow.

The House then adjourned at
thirty-three minutes past six of the
clock till eleven of the clock on
Zesdey toe 527 Maely, 7968



